gministrative Tribunal
Principal Bench: New Delhi ):?’//
QAL No. 1922/8%

New Delni this the 8th day of December |
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Hon ble Shri K, Muthukumar, Member (A)
Hon hle Dr. A, Vedawvalli. Member {(J)

Sheri Jagat Singh
S/fo Shirl Adab Singh
B/o Will. Data Khurd
FLO. Data Khidrd
Nistt, Aligarh (U, P,
s s e L ADDLICENL
By Advocate: Nonel

ViErr Sus

1. Delhl administration through:
Chief Zecretary,
01ld Secretarialbs,
New Delnl.

7.  Commissioner of Police.
Police Hars, Delhi Pollce.
I.P. Estate, New Delhi
cas e s REespONdents

(RBy Advocate: 5Shril Amresh Mathur )

ORDER (Oral)

O the lazt date we noted that none appeared for
. . -~ .
the applicant, $ince the appllcant was appearing  ear)iler 1o
person, fresh nctice was sent Lo him. Registry has noted that
notice has been sent and received back with the remarks  roaat
the address 1s  not corvect, No-one appears for the eapplicant
today. In wiew of this the application 1s  dismisszed Tor

default and non-prosecution.
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(Dir. AL Ved&valli) (K. Mutndkumar )
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